hectares of forest land and many important biodiversity pastures. Sir, the area i elephant carridar.
This will make this area inaccessible. Sir, the dam will seriously affect River dolphin population. Sir,
we are not opposed to the construction of dam for the power generation, but we are cppased to the
congtruction of dam for the destruction of the wealth of Azsam and the North-Fastern region. Sir,
due to the effect of the dam, thousands of peaple will loge their homes, their cultivated land and their
livelihood, and we have a doubt whether the ervironment assessment report of the big dam praoject
which was prepared, was prepared according to the provigions of the natification or not. Siry |
reguest the Government of India to establish & river dolphin sanctuary in the lower region of Sutsarsiri
river. Please save us, please save the Brahmaputra Yalley civilization. We, the people of the North-
Fastern region, we, the people of Azsam, will not tolerate the destruction of the wealth of Azsam and
the MNorth-Eastern region. We are not against the construction of dam, but we are against the

destruction of the wealth of Assam and the North-Eastern region. ... (nterruotions J...
MR. DEPUTY CHAIRMAN: Your time is over.
SHRI BIRENDRA PRASAD BAISHYA: Right, Sir.

SHRI BISWAJIT DAIMARY (Assam): Sir, | associate myself with the Special Mention made by
the hon. Member.

MR. DERPUTY CHAIBMAM: All the Members from Assam associate with it.

SHRI 8.8, AHLUWALIA (Jharkhand): Sir, | also associate myself with the Special Mention made
by the hon. Member.

DR. (SHRIMATD NAJMA A, HEPTULLA (Rajasthan): | also associate myself with the Special
Mention made by the hon. Member.

Availability of the Report of the Ranganath Mishra Commission
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Concern over widespread trafficking of humans in the country,

especially in Chhattisgarh and West Bengal

SHRIMATI MOHSINA KIDWAI (Chhattisgarh): Mr. Deputy Chairman, Sir, | want to draw your

gttertion and the attention of the House towards human trafficking.

Sir, with your permigsion, | want to raise an important issue relating to Chhattisgarh. Around
3,000 girls in Chhattisgarh have gone missing due ta illegal trafficking. According to palice sources,
5,000 persons were registered migsing, out of which 3,000 are girls. It has been revealed that
placement agencies are behind this racket as they lure women with good job prospects, but, after
some days, these women go missing. The women work as domestic servants and are, coften,

subjected to physica and mental torture.

India has encugh laws to check human trafficking but these laws are not being implemented
seriously. Human trafficking has become an organised crime and traffickers are warking without fear

of the law. “The 2009 Trafficking in Persong’ report, released by the 1.5, — Sir, | gquote-said:

“Indlia iz a source, destination and transit country for men, wamen and children trafficked for the

purposes of forced labour and commercial sexual exploitation.”
Human trafficking ig the world’s third largest arganised crime after narcotics and arms trafficking.

Our main focus should be to prevent child trafficking and fo know the root cause of thig, and we
should see that development schemes for poar and backward classes are safely implemented. |
solicit support of the House and Government to make all endeavours to prevent this merace by

positive intervention and also to amend laws wherever necessary .
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